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establishments is accorded the highest priority by the Government. The Government
assesses and takes measures to strengthen the security set up of military establishments
through regular security audits and assessment of threat perceptions. There is no cadre
called the Civilian Administrative Staft Officers (CASOs) within Ministry/AHQ dealing
with safety and fire preventive measures. Director General of Ordnance Services
(DGOB) has indicated his requirement of Civilian Assistant Security Officers (CASO)

in Army Ordnance Units, for ensuring effective security and fire preventive measures.

{c) and (d) No Sir, the last Cadre Review of Civilian Assistant Security Officers
was done in August 2009,

{e) Restructuring of a cadre is dependent upon the functional justification for the
same and 1s undertaken as per the provisions on the subject issued by the Government

from time to time. Process for restructuring of CASO Cadre has already been initiated.
Modernisation of defence sector
1293, KUMARI SELJA: Will the Minmister of DEFENCE be pleased to state:

{a) the details of the action taken by Government for modernisation of defence

sector in view of external threats to the country;

{b) the details of the action taken to strengthen the security system of the

country,

{c) whether Government proposes to strengthen the defence industry to meet

the requirement of defence sector; and

{d) if so, the details thereof and the details of action taken/being taken in the
regard?

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (DR. SUBHASH
RAMRAO BHAMRE): (a) to (d) Government is taking measures for modernization
of the Armed Forces, through procurement of new equipment and upgrading of
existing equipment and systems including security systems so as to ensure that the
Armed Forces are equipped to meet the entire spectrum of security challenges. The
modernization projects are progressed as per the approved Capital Acquisition Plans

and in terms of the extant Defence Procurement Procedure (DPP).

Government is pursuing initiatives to achieve higher levels of indigenization and
self-reliance in the defence sector by harnessing the capabilities of the public and
private sector industries in the countries. These measures include according priority

and preference to procurement from Indian vendors and liberalization of the licensing
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regime. DPP accords the highest priority to Buy Indian (Designed, Developed and
Manufactured) (IDDM). The ‘Make’ procedure has been simplified with provisions
for earmarking projects not exceeding development cost of ¥ 10 crores (Government
funded) and ¥ 3 crores (Industry funded) for micro, small and medium enterprises
(MSMESs), and with provisions for involving private industry as production agencies
and technology transfer partners. The simplified Make-1T procedure has been notified
for Industry funded development projects. Government has also promulgated the policy
on Strategic Partnership in the Defence Sector to encourage broader participation of

the private sector in manufacture of major defence platforms and equipment.
Restriction on Flight movement at Visakhapatnam airport

1294, SHRI T. G. VENKATESH: Will the Minister of DEFENCE be pleased

to state:

{a) whether it is a fact that the Ministry has imposed restrictions on the movement
of flights at the Visakhapatnam Airport;

{b) 1if so, the details thereof and the reasons therefor;

{c) whether the Ministry is aware that the imposed restrictions on movement of
flights is posing a serious problem of flight movement and problems to the public;

and

{d) whether any remedial measures are being taken by the Ministry to avoid

such inconvenience at the Visakhapatnam Airport and if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (DR. SUBHASH
RAMRAO BHAMRE): (a) No, Sir.

{(b) to {d) Do not arise.
Cross border infiltrations

1295 SHRI RAM KUMAR KASHYAP: Will the Minister of DEFENCE be
pleased to state:

{a) whether cross-border infiltration, terrorist activities and attacks on army
personnel have increased and more Indian army personnel and civilians are being

killed/martyred than before including in Jammu and Kashmir;

{b) the details of army personnel martyred, injured, rank-wise along with the

civilians injured and killed during the last three vears;

{c) whether employment and other assistance is being provided to the dependants



